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Ohm‘einml’ollcyof

'2088. SHRI VIRDHI CHANDER
JAIN: Will the Minigter of SUPPLY
AND REHABILITATION be pleas-
-ed to state:

(a) whether it is a fact that the
powers of purchaseg of the Director-
ate General of Supplies and Disposals
have been increased subsequently and
the policy of Government has also
been changed recently

A}

(by what is the change in the policy
made by Government recently; and

(e) whether jt will lay down the
exact procedures being adopted = in
this regard and also what is its in-
tention to check the corruption in
purchases made by Government?

THE MINISTER OF STATE 1IN
THE MINISTRY QF SUPPLY AND
REHABILITATION (SHRI BHAG-
WAT JHA AZAD). (a) and (b) Yes,
Sir. The purchage powerg of the
various officerg in the Directorate
General of Supplies and Disposals
have been enhanced recentw. ~ The
basis purchase policy remains unchan-
ged. However, Public Sector Under-
lakings are now entitled to price pre-
ference upto ten per cent. Items
where Small Scale Sector’s contribu-
tion hag been more than 50 per cent
and 75 per cent are also being identi-
fied for reservation on that basis. Al-

ready a substantial number of items
have been reserved for purchase from

the Small Scale Sector.

(¢} The exact procedures for bur-

'chGSes are already laig down. Cases
of irregularity in purchases if any,
.are mvemguted by the Vigﬂauce
Branch

, U.E.’s OCooperation u con llilhc
2089, SHRI SUBHASH YADAV:
 SHRI NAWAL ms,nonz
SHARMA.:

W111 the ‘Minister’ of ENERGY be
pleased to state: :

(a) whether it is a fact th‘at- a high

power industrial delegation from Unit-

ed ngdom visited India m Novem-
ber, 1980

(b) if so, whether he had any talks !
with the delegatxon regardxng coope- °
ration in coal mining, setting up of
mini and large power plants etc.; and

(¢} if so, the main pointg égreed
upon ip the talks?

THE MINISTER OF STATE IN

‘THE MINISTRY OF ENERGY (SHRI

VIKRAM MAHAJAN): (a) Yes, .Sir.

(b) and (¢) Discussions were held
with the delegation on different as-
pects of coal industry where, inter-
alia, the possibilities of setting up of
captive power plants in coal-fields
were also considered, Discussions
were of a general nature only.

Fazal Committep advised Government
‘to wind up Coal India Limited

2980, SHRI KRISHNA PRATAP
SINGH:
- SHRI BHIKHU RAM .IAIN

Will the Mimster of ENERGY be
pleased to state

(a) whetbher Government are aware
of the presg reports to the effect that
the Fazal Committes has advised to ,
wind up the Coal India for ever;. and ;

(b) if so, the factg thereabout a.nd
the reactmn of Govemment thereto’

THE MINISTER OF STATE IN THE

MINISTRY OF ENERGY (SHRI

VIKRAM MAHAJAN):  (a) and’ (b).

" Government have recently received
o the -report of Fazal Commim and it‘,{'
zs lmder examinatlon .





